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OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE [HQ8) :-DELHI

In super-session of earlier orders, the following Committees are hereby
ORDER

re-constituted/re-designated with immediate effect :-

‘S.No4 Nameiofthe Cornmittee 1 V K liiame qfjudicial-Offieer’rrrrrW ‘ Designatlonflv

_ Sh. Sanjeevljein, \ i—Ci‘l811'PBI‘SOI1
i 1 i Hindi Implementation ; Principal Judge, Family Courts (Hqs),

‘ Committee. t (South-West)
(forallbistricts) ' 7 "T 7 ” “W

District Judge,'Con1m.Court-07
(Central)

Sh. Mukesh Kurnar Gupta, Member

Sh. Hem Raj, ASJ-0_B (West) \ Member ‘ I
ii/is. Neeti Surl Mishra, SC]-l?7.C7l("N7ortl1) 1 Member C if

(2) i

Rule z(15)(b), Delhi District District Judge, Comm.Court-02
Courts Establishment Rules. (Central) W ( '

Qummittge tg guggegt V Sh. NDHIESI1 Kumar Lake, Member

eligibility to appear in . Di5tI‘1<=t Judge-07 (C6¥(11-'1‘Kl)_
d°P5i'tm°“'3‘e*‘ami"a“°“ Ms.MedhaA’rya,ACJ-CC]-ARC, ‘fiéiéiber C E 'Q -

promotion criteria for different (Central)
category of posts.

‘ 0'01?" Pieirkw T = T
Sh. Amit Kumar, District Judge Chairperson K

3 Committeeto look into matter of 1 Comm.Court-08 (Central) \ '
supply of uniform to the \ Ms. Charu Aggarwal, Member

Employees. ‘Judge, Family Court-01 (West)(for all Districts) ~
Ms. I-Iarleen Singh, Member
QASJ-o1(POC50) (West)

e=\

Implementation & Migration to \ Delhi District Courts I
CIS 4.0

Sh. Sunll Kumar Sharma, § Chairperson
4 Committee of Dlstrlctjudges for Chairman (IT & Digitization), \ I

(for an Dist;-ms) ‘Sh. Tarun Yogesh, P0-MACT-01
(South-West) ' _ ‘

Member

Sh. Sudhanshu Kaushik,
‘Spl. Judge (PC-Act], CB1-11
iumcc) W H j

Member

Sh. visvesh, JMFC-_o7 (south-west) ' Member

(North)
Sh. Ankur Panghal, F'l‘.Secretary, DLSA, 3 Member

‘ s
Committee to deal with the A5]-o5 (New Delhi)

matters pertaining to Mobile lam WW K
Phone Facility for Judicial M5,Ru<;111Aga;-wal A51-ani, _ Member

Officers! ' @220-li/[ACT-o1'(Centra1)
(for all Districts)

‘ 1 W\Cl17.WCevender Kumarjangala, Chairpereoii

Districtjudge-05 (Central)

»\\*"‘ A A
Sh. Abhishek Srivastava, \ Member

' " '7 ' I
:2 (1) Selection Committee under ‘Sh. Rajesh Kumar Goel Chairperson

-
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‘ 6 ‘ To supervise/monitor the
implementation of directions
given by the i-lon'ble Supreme
Court of India in the matter

Central Bureau of

State of U_P, Bhim Singh Vs.- U0
by Criminal Courts in Central

Officers.
(for Central District)

i titled "Satender Kumar Antil vs.

i investigation“ , Arriesh Kumar , 5191- Judge F-1e°t!'i¢“?Y'°1 (Central) h
vs. state of Bihar, Sicidharth vs. ;

__ District, to sensitize the Judicial

Sh. Raj Kumar, ASJ-05 (Central) Chairperson

i Sh. Ram Lal Meena, ,
Spl. Judge, Electricity-o2 (Central) ‘

Member

Sh. Rakesh Kumar-IV,

I ‘ 1

i

Member

'7 Committee regarding Entry
Pass System in Tis I-iazarl

Courts.
8:

J Committee regarding
; Security, vechicle parking
5 and traffic issues in &

around Tis I-iazari Courts
Complex.

- (for Tis Hazarl Courts Complex)

Sh. Vinay Singhal,
District Judge-o9‘(Central) 1

Chairperson

Sh. Sunil Kumar Sharma,
Chairman (IT 8: Digitization)

1 Delhi District Courts

Member

Administrative CivilJudge_(Central) Member
P‘

i .. . 7.7.7 ".7 . 4.. . .‘ ,

5 Administrative Civil Judge (West) J Member

Assistant Commissioner of Police,
(Subzi Mandi) '

—— -Liv

Member

President/Secretary, I
Delhi Bar Association, THC

Member

‘ for Advocates.
i

i District Judge-o9 (Central)

Principai.Dlstrict 8: Sessions Judge (HQs) Chairperson

f Principal District 8: Sessions Judge
(West)

1 8 1 Grievance Redressal Committee ‘W ’ " F” "
C0-

Chairperson

Sh. Vinay Singhal, Member
. (forrisi-Iazari Courts Complex) W’ D " ~ ' r 1"“

Sh. Murari Prasad Singh, ' ' 1
Judge IV-‘amily Court (Central) _

Member

_iAdministratlve Civil Judge (Central) Member

Administrative Civil Judge (West) Member

h President, Delhi Bar Association, THC Member ; I
I-tony. Secretary, Delhi Bar Associatio
THC

P Member

1 i W
9 Estimate Scrutiny Committee.

(for Tis Hazarl Courts Complex)

A-

Sh. Ajay Panciey, District Judge,
\iComm.Court-1o (Central)

Chairperson

I Sh. Sushi.i7Anuj Tyagi, AS]-04 (Central)
‘ — s " . . . *' .

Member
‘ Ms.Ruchi Agarwal As:-ani,PO-MACT-1 i
(Central) .

Member

i

\ Administrative Civil Judge (Central) 1
._ .. _ 5

Member
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1° Interview committee for ‘ Ms. Vandana, District Judge-08 Chairperson

Empanelment of Support it lcelltrail _ __ V V
. Persons] Facilitators for

Central 8: West District,

"'~~"- 4 —fi_| ., .. ._

Sh.S|,1nll Kumar Sharma, Member
_ _ 1 Chairman (rr at Digitization)

T15 Hazari Courts, Delhi. Delhi District courts \
fOrVVV'DC. ‘P ' "' " "i" "*""""* ~ ~- ~- - - -n—‘———a-~rn-

. Ow “.5 Ham, courts complex) \ sh. Rajesh Kumar, ASJ (SC-POCSOJ Member
(Central)

‘ " —'————~—*~—'———— I—\ -Jil-l I-\7 17..-I-y—s11:":*'7'.77477__?7.

p 11 émdy Circle, Ms. Adltl Choudhary, _ 1} Chairperson
Tis Hazafl court Dem, Principal Judge, Family Court (West)

.5 ' ' ~ -7 - -- '."*.rv-I-1' 1. 77._7.,7._fi|*.

(for Tis Hal-11'! COHFIS Complex) Sh. Rajesh Kumar Goel, Memtier
District Judge, Comm.Court-O2

' (Central) l 1
7 7.'*'".""7"""'**i***f.<’.*" . 7 '_ - 77-777v,- .t

Ms. Harleen Singh, Member p
AS]-O1 (POC50) (West) P
— 77*777JI\777 77777 7777 7- L 777 7777 l7774—| 1 | II-|I\

The Secretary, DLSA (Central) L Member
&l-P37- If ..'747'7,;7'F\. '. .. -- _. ‘.7 PR _

} ;; The Secretary, DLSA (West) Member

1 Administrative Civil Judge (Central) Member

444!;,

_ ‘ lhdministratlve Clvll Judge (West) Member,

However, the correspondence with the Hon'ble High Cour will e done only through
the undersigned,

34”‘ P’-'“l(SANJA GARG-I)
Principal District 8: Sessi ns Judge (HQs)

Delhi V
ll

No. fics>;caz/2024 DatedDEE? (N
- Copy £or_11\{a1;dg;1 for inforrnation & necesgarl§._cti_o_1'1_to_; 3

1. The Registrar General, I-Ion‘ble High Court of Delhi, New Delhi.
2. The Principal District 8: Sessions Judge, all court Complexes, Delhi/New Delhi/Rouse

Avenue, Delhi. _
3. The Offlcers concerned.

Ms. Neera Bharihoke, District Judge, Comm. Court, South-East, Saket, Delhi]New Delhi.
Sh. Amit Bansal, District Judge, Comm. Court, South-West, Dwarka, New Delhi.
Sh. Sumit Dass, District judge+Wakf Tribunal, New Delhi District, PHC, New Delhi.
Sh. Sudhanshu Kaushiic, Spl. Judge, (PC-Act), CB1, RACC, New Delhi.

8. Sh. Arun Sukhija, Judge, Family Court, West, Tis Hazari Courts, Delhi.
9. The AO(])/Branch In-Charge, all branches of Central District, Tis I-Iazari Courts, Delhi.
10. The Br ch In-Charge, General Branch, (Central 8: West District), with the direction to
 ematter relating to the committee of Study Circle, Tis I-Iazari Courts, Delhi.

he Website Committee (English/Hindi), Tis Hazari Courts, Del '.
12. The R&l Branch (Central) for uploading on LAYERS. l

7199"?

Principal District ggessions Judge (I-lQs)
J- Delhi
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